TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY (PART-I, SECTION-I)

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY
DIRECTORATE GENERAL OF FOREIGN TRADE
UDYOG BHAWAN, NEW DELHI

PUBLIC NOTE No. 81 /(RE-2008)/2004-2009
DATED THE 16" SEPTEMBER’2008

In exercise of powers conferred under paragraph 2.4 of the Foreign Trade Policy 2004-09, Director General of Foreign Trade hereby makes
the following amendment in the Handbook of Procedures v 1:

1. Para 2 (a) & 2 (b) of the Appendix-14-I-1 are replaced by the following:

“2(a) The supplies from DTA to EOU/EHTP/STP units must be utilized by them for production of goods/services and may include raw
material, components, consumables, packing materials, capital goods, spares, material handling equipment etc. on which CST has
been actually paid by the EOU/EHTP/STP.”

“2(b) While dealing with the application for reimbursement of CST, the Development Commissioner or the designated officer of the
EHTP/STP shall see, inter alia, that the purchases are essential for the production of goods / services by the units.”

2. Clause (a) of undertaking and declaration below Annexure 1 in Appendix 14-I-1 is also replaced by the following:

“a)  The goods for which the claim has been made are meant for utilization / production of goods/services of the EOU/EHTP/STP unit
and will be utilized only in our factory and we shall not divert or dispose off the material procured without obtaining prior
permission of the concerned Development Commissioner.”

Sd/-
(R.S. GUJRAL)
DIRECTOR GENERAL OF FOREIGN TRADE
EX-OFFICIO ADDITIONAL SECRETARY TO THE GOVT. OF INDIA

(ISSUED FROM F. No. 01/92/180/44/AM09/PC-V1)
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EE EndqfE BEE {EE® xEEOEEIE, 2004-2009 BEE4 {E¢®EOEE{EE 2.4 BEE4 iEciE [EnkE EEIBEDIF*EEa BEEE |E*EEiME BEE®iE4
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1. {EEE®EEJEP] 14-1-1 BEE4 {E¢®E 2(BEE) +EEe® 2(JE) EExEaxEEEAEEEIEIE uE®E [EEEIE°IEEEE {EiE EEBEEA VEEIE4 cé -
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